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05/ 09/2002: These matters were called on for hearing today.

HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR, JUSTI CE H. K. SEMA

RS. Cheenm, Sr.Adv.

HL. Aggarwal, Sr.Adv.

Kawal jit Kochhar, KS. Nalwa, SC. Paul , Advs.
Kusum Chaudhary, Adv.
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KB. Sinha, Sr.Adv.
Kawal j it Kochar, SC. Paul , Advs.
Kusum Chaudhary, Adv.
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. Anoop G Chaudhri, Sr.Adv.
Ms Bimal Roy Jad, Sunita Pandit,
BK. Khur ana, Advs.

Ms. Harpreet Kaur Dhillon, Adv.
M. AP. Mhanty, Adv.

M. Dinesh Verma, Adv.

Ms. Suresh Kunari, Adv.

UPON hearing Counsel the Court nade the follow ng
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M. Anoop G  Chaudhri, the |earned senior counsel
resuned argunments at 10-30 a.m and concluded at 11-55 a.m
Thereafter M. KB. Sinha, the | earned senior counsel gave

reply up to 12-20 p.m Hearing concluded. Judgnment reserved.

Qul ati (S. Thapar) (V. P. Tyagi)
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